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C.P. No. 179/AL.D/2017

Sri Shahid Kazmi for the petitioner. Sri Krishna Dev Vyas , CGSC for

ROC, Kanpur,
In the present matter, a report of the ROC is received by the

Registry of this Tribunal.

A copy of thereof has already been provided to the petitioner
counsel. The petitioner hereby instructed to file supplementary affidavit
declaring that it is not falling within purview of a shell company.

The matter to be listed on 15" February, 2018.

e O il

Date: 25/01/2018 H.P. Chaturvedi,
Member(Judicial)

Typed by
Jvori
(Stenographer)



